CENTRAL ADMINISTRATIVE TRIBUNAL

H
Principal Bench i .

A 9;5;_§°'_709 of 1996
New Delhi, dated the 1 .September, 1996

HON'BLE ME. S.R. ADIGE, MEMEER (A)
HON'ELE DR. A. VEDAVALLI, MEMBER (J)

Shri S.P. Verma.
s/o Shri Lal Ram Verma,
R/o B-4/72-B. Ashok Vihar Fhase-11,

Delhi. ee e APPLICANT

(By Advocate: shri D.R. Gupta)

VERSUS

1. The Secretary to
the Govt. of N.C.T.'of Delhi,
pept. of Educaticn,
Delhi.

2. The Director of Education,
Directorate of Education,
old Secretariat,

Delhi. ceee RESPONDENTS

(None agpeared)

JUDGMENT

By HON'BLE MR. S.R. ADIGE, MEMBER_(A)

Reard.

2. The impugned orcer dated 27.3.96 whereby.

the extensior’ in service granted to the

applicant shri S.P. Verma peing a State awardéé

was terminated w.e.f. 31.3.96 is sought to be

) bJ I?t’./ n,v/r»h . AA

defende@Lon the kasis of their REEsRRE E g@licy

as ccntained in their O.M. dated 12.3.96.

3. This very issue has been considerad by 2

~ coordinate pench of the Tribunal in OA No.63l/95

Usha Rani Verma Vs. Govt. of 1India in which
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judgment was delivered on 22.8.96. Applying th
ratio of that Jjudgment to the facts of the

present case, it is manifest that the policy

decision dated 12.3.96, cannot abridge the

vested right that accru:4 to the applicant
consequent to the Respondents' letter dated
7.8.95 granting him further extension of one
year w.e.f. 18.5.95 to 17.5.96 and the manner in
which the Respondents by the impugned order have
sought to abridge that right is arbitrary and
unsustainable. |

4. In the result this O.A. succeeds and is
allowed. The impugned order dated 27.3.96 in so
far as it relates to the applicant Shri S.P.Verma
is quashed and set aside. Reépondents are
directed to treat the applicant on extension of
service till 17.5.96 étrictly in accordance with
the contents of their O.M. dated 7.8.95, with
consequential benefits. Necessary payments in
accordance with this order should be paid to the
applicant within three months from the date of

receipt of a copy of this order. No costs.
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(Dr. A. Vedavalli) _ (S.R. Adige}
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